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Bid Number/gyel waies (Rs geam):
GEM/2024/B/4485722
Dated/feaiss : 17-01-2024

Bid Document/ fas g&mast

Bid Details/[9g faewor

Bid End Date/Time/RE s aa f al@/aag

07-02-2024 15:00:00

Bid Opening Date/Time/fas gead &I
ad@/aaa

07-02-2024 15:30:00

Bid Offer Validity (From End Date)/Q3 Q2reer
duar (9 A A ad@ A)

90 (Days)

Ministry/State Name/Fara /I & I

Ministry Of Finance

Department Name/[A#9r & =re1

Department Of Financial Services

Organisation Name/@316d & =1

Pension Fund Regulatory And Development Authority

Office Name/@aie I &l =TH

Pfrda-hg-new Delhi

Total Quantity/pe ar=r

4

Item Category/dig HeIRT

Apple Ipad Pro (Q3) , Apple Pencil ( 2nd Generation) for Ipad
(Q3) , Apple Magic Keyboard for Ipad( 5th Generation) (Q3) ,
Office Bags and Laptop Bags (Q3)

MSE Exemption for Years Of

Experience/3id & auf & vATES P/ and Yes
Turnover/e3aX & foT TATHS H T W &

Startup Exemption for Years Of
Experience/3iJ@ & auf & FI¢3IT g/ and Yes

Turnover/ T3 & T TWIEIT A Fe WA &

Document required from seller/fghdar & &
AT SEAAS

OEM Authorization Certificate

*In case any bidder is seeking exemption from Experience /
Turnover Criteria, the supporting documents to prove his
eligibility for exemption must be uploaded for evaluation by
the buyer

Bid to RA enabled/Rs & Rayf el aftha frar

No

ITC available to buyerfhdr & fav 3ucey

IMSEA

Yes

Type of Bid/Qs & UaHR

Single Packet Bid

Primary product category

Apple Ipad Pro

Time allowed for Technical Clarifications

during technical evaluation/d&eld HeAihed &
aNra cepelidh! TUEIIOT ¥ A WA

2 Days
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Bid Details/f5 faaor

Inspection Required (By Empanelled
Inspection Authority / Agencies pre- No
registered with GeM)

Evaluation Method/fcid Ugfa Total value wise evaluation

EMD Detail/3uas faaor

Required/3magsdr No

ePBG Detail/sfiis faewor

Required/3TTaIehar No

Splitting/fasea
Bid splitting not applied/atel AT o9 e fopam I,

MII Purchase Preference/ta3g3ns @lig adadr

MIl Purchase Preference/TH3m$3ms @lg adadr No

MSE Purchase Preference/taAtds @l adl¥ar

MSE Purchase Preference/Tduds @lig adiadr Yes

1. If the bidder is a Micro or Small Enterprise as per latest definitions under MSME rules, the bidder shall be
exempted from the requirement of "Bidder Turnover" criteria and "Experience Criteria" subject to meeting of
quality and technical specifications. If the bidder is OEM of the offered products, it would be exempted from the
"OEM Average Turnover" criteria also subject to meeting of quality and technical specifications. In case any
bidder is seeking exemption from Turnover / Experience Criteria, the supporting documents to prove his eligibility
for exemption must be uploaded for evaluation by the buyer.

2. If the bidder is a Startup, the bidder shall be exempted from the requirement of "Bidder Turnover" criteria and
"Experience Criteria" subject to their meeting of quality and technical specifications. If the bidder is OEM of the
offered products, it would be exempted from the "OEM Average Turnover" criteria also subject to meeting of
quality and technical specifications. In case any bidder is seeking exemption from Turnover / Experience Criteria,
the supporting documents to prove his eligibility for exemption must be uploaded for evaluation by the buyer.

3. Purchase preference to Micro and Small Enterprises (MSEs): Purchase preference will be given to MSEs as
defined in Public Procurement Policy for Micro and Small Enterprises (MSEs) Order, 2012 dated 23.03.2012 issued
by Ministry of Micro, Small and Medium Enterprises and its subsequent Orders/Notifications issued by concerned
Ministry. If the bidder wants to avail the Purchase preference, the bidder must be the manufacturer of the offered
product in case of bid for supply of goods. Traders are excluded from the purview of Public Procurement Policy for
Micro and Small Enterprises. In respect of bid for Services, the bidder must be the Service provider of the offered
Service. Relevant documentary evidence in this regard shall be uploaded along with the bid in respect of the
offered product or service. If L-1 is not an MSE and MSE Seller (s) has/have quoted price within L-1+ 15%
(Selected by Buyer)of margin of purchase preference /price band defined in relevant policy, such Seller shall be
given opportunity to match L-1 price and contract will be awarded for 25%(selected by Buyer) percentage of
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total QUANTITY.The buyers are advised to refer the OM No.F.1/4/2021-PPD dated 18.05.2023
OM_No.1 4 2021 PPD dated 18.05.2023 for compliance of Concurrent application of Public Procurement Policy
for Micro and Small Enterprises Order, 2012 and Public Procurement (Preference to Make in India) Order, 2017.

Apple Ipad Pro ( 1 pieces )
Technical Specifications/dalih fafAFar

Buyer Specification b load
Document/shar fafQf® grards own'oa

Installation Commissioning and Testing (ICT) details for the above item:

% of Product Cost Payable on Product Delivery 80%

Min Cost Allocation for ICT as a % of product cost 20%
?:ggi;?gac:ﬁ,ﬁsti”x@? for ICT after site readiness 15 Days/Re
ITC Available On GST 100%

ITC Available On GST Cess 100%

Input Tax Credit(ITC)/zeTqe T Hic(3IEERN) and/ T Reverse Charge(RCM)/Rad UHR (3RHATH) Details

ITC on GST/SNTHE W 3AYE aX Hfe ITC on GST Cess/sNTHE 3UdT &Y hise
100% 100%
Consignees/Reporting Officer/@XRct/Ruifésr 3w and/ T Quantity/aArar
Consignee
S.No./®. || Reporting/Officer/ : el
. NRA/RafEr Address/adr Quantity/aAr=r Delivery Dﬁa?)r/s &
.
R
110016,B-14/A,CHATRAPATI
. . SHIVAJI BHAWAN, QUTUB
1 Sanchita Jaiswal INSTITUTIONAL AREA, 1 30
KATWARIA SARAI, NEW DELHI

Apple Pencil ( 2nd Generation) For Ipad ( 1 pieces )

Technical Specifications/dali fafAFar
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https://bidplus.gem.gov.in/bidding/downloadOmppdfile/
https://mkp.gem.gov.in/catalog_data/catalog_support_document/buyer_documents/5583840/54/78/703/CatalogAttrs/SpecificationDocument/2024/1/13/applie_ipad_pro_-specs-final_2024-01-13-21-08-39_9acc739d6e5686bfd06ccb1eed3fb66e.pdf

Buyer Specification

Download

Document/shar faff® geards

Installation Commissioning and Testing (ICT) details for the above item:

% of Product Cost Payable on Product Delivery 80%

Min Cost Allocation for ICT as a % of product cost 20%
?:rmzirn?(:fa(zﬁ%stillsgleec: for ICT after site readiness 15 Days/R
ITC Available On GST 100%

ITC Available On GST Cess 100%

Input Tax Credit(ITC)/ze1qc & Hf2c(3EERM) and/ a1 Reverse Charge(RCM)/Rad UHR (3IRHATH) Details

ITC on GST/SNTHE W FAYEC X hise ITC on GST Cess/SNTHE 3UdT &Y hise
100% 100%
Consignees/Reporting Officer/@Rdt/Ruiféar 31w and/ a2 Quantity/arar
Consignee
S.No./®. || Reporting/Officer/ : Ry
. QR /RuifEr Address/adr Quantity/aArr Delivery Dﬁ?r/s ®
4.
T
110016,B-14/A,CHATRAPATI
. . SHIVAJI BHAWAN, QUTUB
1 Sanchita Jaiswal INSTITUTIONAL AREA, 1 30
KATWARIA SARAI, NEW DELHI

Apple Magic Keyboard For Ipad( 5th Generation) ( 1 pieces )

Technical Specifications/daidh fafAEar

Buyer Specification

Download

Document/shar fafQf® garas
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https://mkp.gem.gov.in/catalog_data/catalog_support_document/buyer_documents/5583840/54/78/703/CatalogAttrs/SpecificationDocument/2024/1/14/apple_pencil_specification_2024-01-14-13-45-44_6944bda05b247e3f5c188219022963de.pdf
https://mkp.gem.gov.in/catalog_data/catalog_support_document/buyer_documents/5583840/54/78/703/CatalogAttrs/SpecificationDocument/2024/1/14/apple_keyboard_specification_2024-01-14-14-30-35_f18df383f7ad4a5bcc4076bc1b4137e4.pdf

Installation Commissioning and Testing (ICT) details for the above item:

% of Product Cost Payable on Product Delivery 80%

Min Cost Allocation for ICT as a % of product cost 20%
?:r;nrzi;?gac:ﬁ)ﬁstillgg\ﬁz? for ICT after site readiness 15 Days/Ra
ITC Available On GST 100%

ITC Available On GST Cess 100%

Input Tax Credit(ITC)/3aqc X $Hf3T(3MEER) and/ a1 Reverse Charge(RCM)/Rad UHR (3IRHTH) Details

ITC on GST/SNTHE W 3AYe I Hfse

ITC on GST Cess/sNTHE 3Ud X Hhisc

100%

100%

Consignees/Reporting Officer/@Rct/Rulféar 3@ and/ aar Quantity/arar

Consignee
S.No./s. || Reporting/Officer/ ; Refad
4 AR/ AT Address/udr Quantity/adr=r Delivery Dﬁa_:r,s *
AP
110016,B-14/A,CHATRAPATI
. . SHIVAJI BHAWAN, QUTUB
1 Sanchita Jaiswal INSTITUTIONAL AREA, 1 30
KATWARIA SARAI, NEW DELHI

Office Bags And Laptop Bags ( 1 pieces )

Technical Specifications/da=lidh fafafEar

* As per GeM Cateqgory Specification/aid Feall RART & 3@

Specification
ard

Specification Name/fafRf® &

Bid Requirement/fds & fow 3mass (Allowed
Values)/31Ad {T

TYPE Type of Bag

Laptop bag

MATERIAL Main Outside Material

Leather, Nylon, Polyester, Cotton, PU Coated Nylon
Fabric, PVC Coated Polyester, PVC Coated Nylon,
Teflon Coated Polyester, Teflon Coated Nylon, Any
other material as per buyer's requirement

(gram per square meter )

Main Outside Material Mass

100, 125, 150, 175, 200, 225, 250, 300, 350, 400,
450, 500, Not Applicable

Outside Material Thickness,
in case of leather ( min)
(mm)

1.2, 1.5, 2, 2.5, 3, Not Applicable

5/8


https://bidplus.gem.gov.in/bidding/bid/showCatalogue/_UGoDdbxwFoirKY9nZ3u3ReuMLT3za3IomOkLOcWfNg

Specification

Specification Name/fafRf® &
A

Bid Requirement/fds & fouw 3maas (Allowed
Values)/31Ad JT

Inside Material

Leather, Nylon, Polyester, Cotton, Polypropylene, PU
Coated Nylon, PVC Coated Polyester, PVC Coated
Nylon, Any other material as per buyer's requirement

Inside Material mass (gram
per square meter )

50, 75, 100, 125, 150, 175, 200, 225, 250, 300, Not
Applicable

Inside Material Thickness,
in case of leather ( min)
(mm)

1.2, 1.5, 2, 2.5, Not Applicable

Material of Straps / Tapes /
Webbing

Nylon, Polypropylene, Cotton, Polyester, Leather

Slide Fasteners

Brass, Aluminium Alloy, Plastic, Any other Metal/
Metal Alloy as per buyer's requirements, Not
Applicable

Side Pocket Material ( For
Bottle )

Same as main outside material with elastic, Polyester
Mesh with elastic, Nylon Mesh with elastic, Any other
material as per buyer's requirement, Not Applicable

Backside Material ( For
Backpack )

Same as main outside material with padding,
Polyester Mesh with Padding, Nylon Mesh with
Padding, Same as outside Material without padding,
Not Applicable

Buckle Material

Brass, Aluminium Alloy, Polyester, Nylon,
Paraformaldehyde, Not Applicable

CARRYING OPTIONS

Hanging Strap ( Sling )

Hanging Strap with padding

COMPARTMENTS /
POCKETS

Number of Inside 2,3,4,5
Compartments ( Full

Pockets )

Number of inside Patch 1,2,3,4,5
Pockets

Number of Inside 1,2,3,4,5

Compartments with Zippers
( Slide Fasteners )

Laptop compartment (
Sleeve )

Laptop Compartment with Padding, Without Laptop
Compartment

Number of External Pockets

1

Number of External Pockets
with Zipper ( Slide
Fasteners )

1, 2, 3,4, 5, Not Applicable

OTHER
REQUIREMENT

Ergonomically designed Yes
Water Resistance Yes
Telescopic Extension Yes, No

Trolley

Material of Telescopic
Extension

Aluminium Alloy, Any other material as per buyer's
requirement, Not Applicable

WARRANTY

Warranty ( Years )

1
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Additional Specification Parameters - Office Bags And Laptop Bags ( 1 pieces )

Specification Parameter

Bid Requirement (Allowed Values)
Name

Shall be a premium bag of suitable size with padding/cushioning to carry

Size Apple Ipad pro 11 inch tablet

* Bidders offering must also comply with the additional specification parameters mentioned above.

Input Tax Credit(ITC)/zeTqe X Hic(3IEERN) and/ T Reverse Charge(RCM)/Ra¥d UHR (3IRHATH) Details

ITC on GST/SNTHE W 3AYE aX Hfe ITC on GST Cess/sNTHE 3UaT &Y hise

100% 100%

Consignees/Reporting Officer/@XRct/Ruifésr 3w and/ T Quantity/aArar

Consignee
S.No./®. || Reporting/Officer/ : el
g R/ AT Address/adr Quantity/arar Delivery Dﬁa?)r{s ®
31T
110016,B-14/A,CHATRAPATI
. . SHIVAJI BHAWAN, QUTUB
1 Sanchita Jaiswal INSTITUTIONAL AREA, 1 30
KATWARIA SARAI, NEW DELHI

Buyer Added Bid Specific Terms and Conditions/ra g 51 a5 Rz it fadw orf

1. Generic

OPTION CLAUSE: The Purchaser reserves the right to increase or decrease the quantity to be ordered up
to 25 percent of bid quantity at the time of placement of contract. The purchaser also reserves the right to
increase the ordered quantity by up to 25% of the contracted quantity during the currency of the
contract at the contracted rates. Bidders are bound to accept the orders accordingly.

2. Buyer Added Bid Specific ATC
Buyer Added text based ATC clauses

Bidder must submit duly signed copy of PAN & GST.
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Disclaimer/s=iaxor

The additional terms and conditions have been incorporated by the Buyer after approval of the Competent
Authority in Buyer Organization, whereby Buyer organization is solely responsible for the impact of these clauses
on the bidding process, its outcome, and consequences thereof including any eccentricity / restriction arising in
the bidding process due to these ATCs and due to modification of technical specifications and / or terms and
conditions governing the bid. Any clause(s) incorporated by the Buyer regarding following shall be treated as
null and void and would not be considered as part of bid:-

1. Definition of Class | and Class Il suppliers in the bid not in line with the extant Order / Office Memorandum
issued by DPIIT in this regard.

2. Seeking EMD submission from bidder(s), including via Additional Terms & Conditions, in contravention to
exemption provided to such sellers under GeM GTC.

3. Publishing Custom / BOQ bids for items for which regular GeM categories are available without any
Category item bunched with it.

Creating BoQ bid for single item.

Mentioning specific Brand or Make or Model or Manufacturer or Dealer name.

Mandating submission of documents in physical form as a pre-requisite to qualify bidders.
Floating / creation of work contracts as Custom Bids in Services.

Seeking sample with bid or approval of samples during bid evaluation process.

Mandating foreign / international certifications even in case of existence of Indian Standards without
specifying equivalent Indian Certification / standards.

10. Seeking experience from specific organization / department / institute only or from foreign / export
experience.

11. Creating bid for items from irrelevant categories.
12. Incorporating any clause against the MSME policy and Preference to Make in India Policy.
13. Reference of conditions published on any external site or reference to external documents/clauses.

14. Asking for any Tender fee / Bid Participation fee / Auction fee in case of Bids / Forward Auction, as the
case may be.

© 0N Uk

Further, if any seller has any objection/grievance against these additional clauses or otherwise on any aspect of
this bid, they can raise their representation against the same by using the Representation window provided in
the bid details field in Seller dashboard after logging in as a seller within 4 days of bid publication on GeM. Buyer
is duty bound to reply to all such representations and would not be allowed to open bids if he fails to reply to
such representations.

This Bid is also governed by the General Terms and Conditions/ I 9= @ram=g eaf & 39 off ar¥a &

In terms of GeM GTC clause 26 regarding Restrictions on procurement from a bidder of a country which shares a land border with India, any bidder from a country which
shares a land border with India will be eligible to bid in this tender only if the bidder is registered with the Competent Authority. While participating in bid, Bidder has to
undertake compliance of this and any false declaration and non-compliance of this would be a ground for immediate termination of the contract and further legal action

in accordance with the laws. /S T TTATT AT & WS 26 & TeH I T & WY A T AW R aret ST & =R T @l
W Uiy & §I9 H AT & AT A o AT A arel T & s o =X 38 Afder # 05 a3 & fow gt oy gon
9 a8 5 & aren weH W F wrw oligd @1fds & W97 od AT ST B sqA IqUela FA eem HR B o
Teld ©OT fFT ST & SHH AUl o el W Y Bl ceeblel FAH B HR He & HJHR 30 T Prefell Hriars
& 3TAIT BT |

---Thank You/4=arg---
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https://admin.gem.gov.in/apis/v1/gtc/pdfByDate/?date=20240117
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